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(c) to what extent Government have
fulfilled these promises and the details
thereof; and
it?

(d) whether demolition operation is
still going on in certain parts of Delhi,
if so, details thereof and reasons for

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). The policy cf
the Government is that all those who
were forcibly removed from residen-
tial areas of Delhi will be brought
back and resettled in their old places.

(c) Government have approved a
scheme for construction of 494 dwell-
ing units at Turkman Gate for re-
settlement of the slum evictees from
the area. Tenders have been invitel
for construction of the dwelling units.
Project preparation work for Arjun
Nagar and Moti Nagar are in hand.

(d) As public lands cannot be al-
lowed to be encroached upon indis-
criminately, instructions have been
issued not to allow fresh encroach-
ments on public lands. Removal of
such encroachments does not m=an
that the large scale demolition ope:a-
tions carried out during the emergency
=re still going on.
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Survey o0f Sites Mentioned in
Ramayana and Mahabharat

770. SHRI PARMANAND GOVIND-
JIWALA: Wwili the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether the Government of
India has made any comprehensive
plan to explore, excavate or survey the
sites described in Ramayana, Maha-
bharata and other ancient literature;

(b) it so, the details of the sites al-
ready explored or proposed to be ex-
plored;

(c) whether Government have alse
considered the employment potential
of a planned archaeological excavation;
and

(d) if so, the details thereof?
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THE MINISTER OF EDUCATION,

SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) There is a plan to explore,
excavale or survey some gites descri-

bed in the Ramayana and the Maha-
bharata.

(b) Of the places mentioned in the
Ramayana explorations have been car-
ried out at Ayodhya and Nandigrama
(District Faizabad)., Valmiki Ashram
at Bithur (District Kanpur), Sringa-
verapura and Bhardwaj Ashram at
Allahabad (District Alahabad) and
Chitrakut ' (District Banda). Among
the places mentioned in the Maha-
bharata explorations have been carried
out at Hastinapura, Baghpat and
Barnawa (District Meerut), Ahichchha-
tra (District Barielly), Indraprastha
(Delhi), Kampil (District Farrukha-
bad), Mathura (District Mathura).
Kurukshetra ar.d Pehowa (District
Kuruksheira), Panipat (District Kar-
nal), Tilpat (District Gurgaon). Rajgiv
(District Nailanda). Bairat (District
Jaipur) and Dwarka (District Jam-
nagar).

(c¢) and (d). Planned archeological
excavalions are being carried out at
Ayodhya., Nandigrama, Sringaverapura
and Bhardwa) Ashram since 1975 as a
part of the Ramayana project, Among
the places mentioned in the WMaha-
Lhharata, excavations have been carried
out at Hastinapura and Ahichchhatra
some Yyears back. Mathura was ex-
cavaled during the last four seasons.

These excavations provided emply-
ment opportunities to the local people
who were employed in large numhers
according to necessity on various types

of work such as digging, recording and
surveying.

Break-up Price of DDA Flats

771. SHRI T. S.
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to refer to the replies
given to Unstarred Question Nos. 3144
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NEGI: Will the’
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on 11th July, 1977 and 251 on 5th
December, 1977 and state:

(a) whether the required informu-
tion has since been collected and if so,
the details thereof;

(b) whether the information sought
for in parts (a) to (¢) of Unstarred
Question No. 3144 referred to above is

not determined prior to the allotment
of the flats; and

(c) if 1the information has not been
collected so far, the freasong therefor’

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHHRI SIKANDAR
BAKHT): (a) Yes, Sir. The deta:ls
are furnished in statement laid on the
Table of the House. [Placed in
Library See No. LT-1620/78]

(b) Disvnosal cost of the Afats is
determined prior to the allotment i:
accordance with the policy of tihe
Delhi Decvelopment Authority at th2
time of allotment.

(¢) Does not arise.

Marine Fishery in Andaman and
Nicobar

772. SHRI PADMACHARAN SAN-
ANTASINERA: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether Government are aware
that in Andaman and Nicobar ths

Marine Fisheries have more potentia-
lity;

(b) if so, what action Government
have taken for the development of
fisheries in that area; and

(c) the amount of funds provided for
that purpose?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURHAT
SINGH BARNATLA): (a) Yes, Sir.

(b) Based on the report of a Techni-
cal Study Team and the recommenda-





